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Team   of Moody's  Investors  Service  to 

Reassess India's Rating 

4494. SHRl RAJUBHAI A. 

PARMAR: 
SHRIMATI VEENA VERMA: 

Will the Minister of FINANCE be pleased 

to state: 

(a) whether a team of credit rating agency 

Moody's Investors Service visited New Delhi 

on June 12, 1998 to discuss and reassess 

India's Sovereign rating; and 

(b) if so, with what results, indicating the 

factors taken into account in reviewing and 

revising India's credit? 

THE MINISTER OF FINANCE (SHRI 

YASHWANT SINHA): (a) and (b) As a part 

of periodic review of Sovereign Rating, M4. 

Moody's Investor Service visited India 

between 10-12 June, 1998. The rating was 

revised from Baa3 to Ba2. Rating review 

considers several parameters including macro 

economy, external sector etc. 

Payment of Salary Benefits to the 

Employees of State Bank of Indore 

4495. SHRI K.M. SAIFULLAH: 

SHRI GOVINDRAM MIRI: 

SHRI YERRA NARAYANAS 

WAMY: 

Will the Minister of FINANCE be pleased 

to state: 

(a) whether part-payment was made to the 

employees of Clerical Cadre by the Regional 

Office, New Delhi of the State Bank of Indore 

vide their order of October, 1994; 

(b) if so, the details of payment made and 

conditions mentioned therein; 

(c) whether the bank has denied payment 

of salary benefits of past service in reply to 

Unstarred Question 986 given in the Rajya 

Sabha on 17th May, 1990; 

(d) if so, the reasons for denial of payment 

initially; and 

(e) the action contemplated by 

Government against the guilty officers and 

when the remaining payment of sal- 

ary to the concerned employees are likely to 
be made? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI R. 

JANARTHANAM): (a) to (e) Service matters 

of individual employees of the banks are 

looked after by the Managements of the banks 

concerned and employees are free to seek 

redressal of grievances, if any, before the 

Competent Authority under the rules. The 

rules do not envisage any inters'ention by 

Government in such matters. 
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Facsimile of Dr. Ambedkar on Rs. 1000/-

Note 

4497. SHRI RAM NATH KOVIND:  

          SHRI S. PETER ALPHONSE: 

Will the Minister of FINANCE be pleased 

to state: 

(a) whether Government propose to print 

Rs. 1000/- denomination notes and not the 

lower denomination notes bearing the 

facsimile of Dr. B.R. Ambedkar with the 

purpose of conferring honour on him; and 

(b) if so, the date by which the de-

nominations is likely to be printed/released 

and if not, the reasons therefor? 

 

THE MINISTER OF FINANCE (SHRI 

YASHWANT SINHA): (a) and (b) 

Government has taken a policy decision 

against printing of currency notes with any 

portrait other than that of the Father of 

Nation, Mahatma Gandhi. Accordingly, the 

proposed note of Rupee 1000 will also have 

the portrait of only Mahatma Gandhi. 
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